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RAJASTHAN HIGH COURT, JODHPUR - . ,ﬁ' 1
No. Estt.B2(v)1/2018,/4207

i Date 19. 04 2P18

t\

" Copy forwarded to the following for information:- : ‘“'” ORI

The Secretary to the Law Minister, Government of Rajasthan, Jatpur

2. P.S. to All Hon'ble Judges at Jodhpur. .

3. The Principal  Secretary ‘to the Government, -
Remembrance, Rajasthan, Jaipur.

4" Theé Secretary to the Government of Rajasthah Department of {
Administration.(Gr.2), Jaipur.

The Secretary to the Government 'of. RaJasthan Rp_]asthan StaLe Co Q;:erét'!ve
Tribunal, Jaipur. :

The Registrar 'General ./ Registrar (Vig.) / (Adrnn) / (Rules) / (Ciss) !

Law Department—Curn-Leéei.

.-aen'eral

(Exam.), /OSD(I-&I)/RaJasthan High Court, Jodhpur angd Régistrar hqg. At'Relhi

The Registrar-Cum-Principal Secretary to Hon'ble' the L-hlef Justice, Rajasﬁh n ngh
Court, Jodhpur/ Bench, Jaipur,

8. The Reglstrar (Admn.), Ra;asthan High Court Eﬂanchl Jalpur with the request to‘ _
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P.S. - :
Member Secretary, Rajasthan State Legal Services Authority and all the Jud:cnal'
Officers posted in the Registry at Jaipur Bench, Jaipur.

The Accountant General, Rajasthan, Jaipur.

All Deputy Registrars, ‘Rajasthan High Court, Jodhpur/ Bench, Jalpur.

Concerned District & Séssions Judges with the request to serve/curculate the copy
of this order to the concerned Court/Ofﬁcer/Treasurv Officer as per direction issued
vide this office letter No 17022 dated 08.10,2015.

. A0, Classmcatlon Section (Website), Rajasthan High Court, Jadhpur/Bench, |

Jalpur.

. Sh, Mukesh Shrivastava, Presently ‘posted . as Judge, Famlly Court Dholpur with
-the direction to join the new aSS|gnment as Chairman, Rajasthan State Co-
‘operative Tribunal, Jaipur. _

..Sh. Ramesh Kumar Joshi, Presently posted ds Chalrman, Rajasthan State Co-
‘operative. Tribunal, Jaupur with the direction that in case Sh, Mukesh

Shrivastava take over the charge before issuance of hir pesting arder, he shall
await hIS posting order at the same place,

~ Personal Filé/ .
. Conf./Accounts/General/

Sub.Court/Statistics/Computer-Cell.
RIS Leave/Jr..ActF./Euilding Cell
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